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Shri Govindrao Adik. He is not here. Shrimati
Basanti Sharma. Not here. Shri Ahmed
Mohamedbhai Patel. Not here. Shri Janardhan
Yadav.

NEED TO REHABILITATE THE ADI-
VASIS FAMILIES OF CHHOTA NAG-
PUR AFFECTED DUE TO CONSTRUC-
TION OF FIELD FIRING RANGE
THERE
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P.M's visit to U.S.A.

SHRI K. R. MALKANI (Delhi) : Madam,
Deputy Chairperson, in the next few days the
Prime Minister will be going to the United
States. It is good that Heads of State or Heads
of Government should be meeting from time to
time,

and these

meetings raise many
expectations. In the present case, it also rouses
many apprehensions, and the Government
should try to remove these apprehensions. For
example, these summit meetings are not
picnics. Unless the ofiicers have worked out
and sorted out the issues, what do the leaders
decide? And the preparatory work that is going
on, it is going on not in Delhi or Washington
but in London It is very curious. And the
surprising thing is that even the Foreign
Secretary is not being associated with this.
Why ? What is happening? It has been given
out that this

won't be a State visit. Then what is
it? A business visit ? What is the busi
ness ? What are the agreements to be
signed ? ,

The Prime Minister told this House earlier,
last week, that there is no pressure on us and
that we will not yield to pressure. It is not
enough to make denials. Facts speak for
themselves. For example, they issued an
Ordinance setting up the Human Rights
Commission at the instance off the USA. What
is it if not pressure? The matter was pending
before a Joint Parliamentary Committee, but
the Government rushed with an Ordinance, ob-
viously under pressure. The House and the

country expect the Prime Minister
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to stand up and take a decision and not buckle
under pressure from the United States. I hope
this opportunity will be. taken by the Prime
Minister to make it clear to America that we
will not cap our missile programme, that we
will not sign the. NPT and, also, that the USA
should not be interfering in the internal affairs
of India, whether these affairs pertain to

Kashmir, Punjab or anything else. Thank you
very much.
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THE DEPUTY CHAIRMAN ; We don't
discuss what happens in the Lok Sabha.
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THE DEPUTY CHAIRMAN : Now, I was
asked when the Prime Minister was going to
reply. Tomorrow, after Question Hour, there

will be reply to the discus-sion on the Defence
Ministry.

siiwal qaw |\ (i)
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THE DEPUTY CHAIRMAN : In any case,
there was a demand for reply by the Prime
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Minister. As he was not well for a couple of
days, he couldn't. To-morrow he will be
coming.
The Prime Minister will reply and there will
be intervention by the Minister of State for
Defence after the Question Hour tomorrow.

The House is adjourned for one hour
for lunch.

The House then adjourned for lunch at
thirty minutes past one of the clock.
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the working of
The House reassembled after
lunch at thirty-four minutes past two
of the clock, The Vice-Chairman
(Shri V. Narayanasamy) in the
Chair.
DISCUSSION ON THE WORKING OF

MINISTRY OF RURAL DEVELOPMENT

Concld.
THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) : Now we will start

further discussion on the Working of the
Ministry of Rural Development. Shrimati
Mira Das to continue her speech.

SMT. MIRA DAS (Orissa) : Thank you,
Mr. Vice-Chairman, Sir, continuing the debate
on the Working of the Ministry of Rural
I would like to draw the
attention of this House to a very important

Development,

news item which says that there would be
acute shortage of drinking water in Delhi in
the coming days. This is not the only problem.
There are other problems also like shortage of
space, essential commodities etc. I also want
to draw the attention of this House to another
news item, i.e. India will have the maximum
number of AIDS patients by the end of this
century. This is not the problem with Delhi
alone. It is the problem of all the cities in India
because of over-population. Why is there over-
population in urban areas That is because of
our defective rural development. Except a few
people who are rich and well to do, the rest of
the humanity is living there a life of poverty,
of untold sufferings and squalor. They are
living in the most wretched conditions like
animals. I give the example of Bombay.
Everybody knows how people live there
Mahatma Gandhi said that the real India lives
in the village. Until and unless the problems of
the villagers are addressed, the prosperity of
India cannot be imagined. A lot of fund has
been allocated for the uplift of the rural areas,
but God only knows how the funds are
misused by the
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officials who are busy in keeping the records
and statistics up-to-date. An urban-bred officer
who is incharge of rural development can
never feel the real problem of the poor
villagers. No amount of legislation and relief
in terms of material are going to help the rural
poor. What is lacking is the political will and
social responsibility of the political leadership
in the country. The planners of rural develop-
ment hardly know the atmosphere of rural
areas. They have to identify the various areas
which need what sort of attention and go
forward to implement the various poverty
alleviation programmes.

Our first Prime Minister who never knew
what poverty was decided the destiny of 35
crores of poor people of India. Only a
goldsmith can know the quality of gold. How
one, who does not know the meaning of
poverty, can solve the problem of the rural
poor. The then leadership emphasised the
introduction of large-scale industries against
the wishes of Mahatma Gandhi,
emphasised the role of small-scale and cottage
industries,
problems of poverty in India. I must give

who

which alone could solve the
credit to my social and economic researchers,
who go deep into a problem and suggest
various ways to solve it. If you go through the
pages of the Annual Report of the Ministry of
Rural Development, you would
yourself that the problems of the rural areas or

see for

for that matter of the rural people have been
properly identified. For example the Report
says: "Rural areas account for nearly 3/4 of
the population of the country and have a much
larger concentration of people below the
poverty line". Again, if you give a quick look
at the statement of the Prime Minister con-
tained in the Forward to the Eighth Five-Year
Plan, you would see how accurately the
problems of the people of the country



